HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING OF THE HARYANA VIDHAN SABHA TO BE
HELD IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN BHAWAN,
CHANDIGARH, ON MONDAY, THE 215" MARCH, 2022 AT 02.00 P.M.

L QUESTIONS.

Questions entered in the separate list to be asked and answers given.

. CALLING ATTENTION NOTICE

Calling Attention Noetice No. 63 regarding several complaints of substandard material
used in Multi-storey building in NCR regions
especially Gurugram, Rewari and Faridabad, given
by Shri Chiranjeev Rao, MLA '

Calling _ Attention Notice Nos.78 (Shri_ Neeraj Sharma, MULA) and
81 (Shri Abhay Singh Chautala, MLA) on the similar subject clubbed with Calling
Attention Notice No. 63. The Hon’ble Members may also raise supplementary at
the time of discussion on the Calling Attention Notice No. 63.

nL. BUDGET FOR THE YEAR 2022-2023.

RESUMPTION OF GENFERAL DISCUSSION on the Budget Estimates for the year
2022-2023 and reply by the Finance Minister thereon.

1v. DISCUSSION AND VOTING ON DEMANDS FOR GRANTS ON BUDGET 2022-2023.

Demand AMINISTER  to move that a sum not exceeding ¥92,90,53,000/- Budget Estimates
No.l for revenue cxpenditure be granied to the 2022-23
Governor to defray charges that will come in the
course of payment for the year 2022-23 in respect
of charges under Demand No.1-Vidhan Sabha.

Demand AMINISTER to move that a sum not exceeding Budget Estimates
No.2 %185,66,60,000/- for revenue expenditure be 202223

granted to the Govemor to defray charges that will

come in the course of payment for the year 2022-

23 in respect of charges under Demand No.2-

Governor & Council of Ministers.
Demand AMINISTER to move that a sum not exceeding Budget Estimates
No.3 2653,64,08,000/- for revenue expenditure and 2022-23

26,61,00,000 for capital expenditure be granted

to the Governor to defray charges that will come

in the course of payment for the year 2022-23 in

respect of charges under Demand No.3-General

Administration.
Demand AMINISTER to move that a sum not exceeding Budget Estimates
No.4 22050,12,09,000/- for revenue expenditure and 2022-23

2210,00,00,000/- for capital expenditure be
granted to the Governor to defray charges that will

. come in the course of payment for the year 2022~
23 in respect of charges under Demand No. 4-
Revenue. :



Demand
No.5

Demand
No.6

Demand
No. 7

Demand
- No.8

Demand
No.9

Demand
No.10

Demand
No.11

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

to move that a sum not exceeding
3366,71,43,000/- for revenue expenditure and
¥25,00,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.5-
Excise & Taxation. (New Demand No. 4)

to move that a sum not exceeding
313455,28,56,000/- for revenue expenditure and
3130,32,00,000/- for capital expendifure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.6-
Finance.

to move that a sum not exceeding ¥75,54,20,000/-
for revenue expenditure and 425,20,00,000/-
for capital expenditere be granted to the
Governor to defray charges that will come in the
course of payment for the year 2022-23  in
respect of charges under Demand No.7-Planning
and Statistics. (New Demand No. 6)

to move that a sum not exceeding
T1632,83,50,000/- for revenue expenditure and
¥3628,20,00,000/- for capital expenditure be
granied to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.8-
Buildings & Roads. (New Demand No. 17)

to move that a sum not exceeding
318062,13,12,000/- for revenue expenditure and
3540,00,00,000/- for capital expenditure be
granted to the Goverunor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.9-
Education, (New Demand No. 12}

to move that a sum not exceeding
3400,58,53,720/- for revenue expenditure and
%16,00,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
gome in the course of payment for the year 2022~
23 in respect of charges under Demand No 10-
Technical Edueation. (New Demand No. 12)

to move thai a sum not exceeding
$456,60,50,000/- for revenue expenditure and
115,00,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.11-
Sports & Youth Welfare . (New Demand No.
13)

Budget Estimates
2022-23

Budget Estimates
2022-23

Budget Estimates
2022-23

Budget Estimates
2022-23

Budget Estimates
2022-23

Budget Estimates
2022-23
306-326

Budget Estimates
2022-23



Demand
No.12 .

Demand
No.13

Demand
No 14

Demand
No.15

Demand
No.16

Demand
No.17

Demand
No.18

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

e

to move that a sum not exceeding ¥74,47,92,000/-
for revenue expenditure and ¥15,00,00,000/- for
capital expenditure be granted to the Governor to
defray charges that will come in the course of
payment for the year 2022-23 in respect of
charges under Demand No.12-Art & Culture.
(New Demand No. 13) ‘

to move that a sum not exceeding
37126,02,54,000/- for revenue expenditure and
31488,32,00,000/- for capital expenditure be

- granted to the Governor to defray charges that will

come in the course of payment for the year 2022-
23 in respect of charges under Demand No.13-
Health. (New Demand No. 14)

to move that a sum not exceeding
3150,65,50,006/- for revenue expenditure and
32055,02,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.14—
Urban Development. (New Demand No. 20)

to move that a sum not exceeding
33365,03,01,000/- for revenue expenditure and
32515,00,00,000/- for capital expenditure be
granted to the Govemor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.15-
Local Government. (New Demand No. 20)

to move that a sum not exceeding
3218,85,70,000/- for revenue expenditure and
35,00,10,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.16-
Labour. (New Demand No. 15)

to move that a sum not exceeding
%988,06,71,000/- for revenue expenditure and
%20,00,000/- for capital expenditure be granted
to the Governor to defray charges that will come
in the course of payment for the year 2022-23 in
respect of charges under Demand No.17-
Employment. (New Demand No. 15)

to move that a sum not exceeding
7615,09,79,500/- for revenue expenditure and
768,00,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022~
23 in respect of charges under Demand No.18-
Industrial Training, (New Demand No. 15)
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Demand
No.19

Demand
No.20

Demand
No.21

Demand
No.22

Demand
No.23

Demand
No.24

" Demand

No.25

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

P o S

"to move that a sum not exceeding

3882,12,37,000/- for revenue expenditure and
18,40,17,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 1in respect of charges under Demand No.19-
Welfare of SCs & BCs. (New Demand No. 16)

to move that a sum not exceeding
39291,22,05,000/- for revenue expenditure and
¥53,00,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-

23 in respect of charges under Demand No.20-

Social Security & Welfare. (New Demand No.
16) -

to move that a sum not exceeding
1867,38,31,000/- for revenue expenditure and
3151,86,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Pemand No.21-
Women & Child Development. (New Demand
No. 12)

to move that a sum not exceeding
¥161,89,53,000/- for revenue expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.22-
Welfare of Ex-servicemen. (New Demand No.
16)

to move that a sum not exceeding
3735,86,40,000/- for revenue expenditure and
16270,00,00,000/- for capital expenditure be
granted to the Governor to defray charges that wili
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.23-
Food & Supplies. (New Demand No. 11)

to move that a sum not exceeding
%2687,78,80,000/- for revenue expenditure and
¥3388,66,(0,000/- for capital expenditure be
granted to the Governor to defray charges that will
come, in the course of payment for the year 2022-
23 in respect of charges under Demand No. 24-

Irrigation. (New Demand No. 19)
to move that a sum not exceeding

3544,74,25,000/- for revenue expenditure and
¥20,01,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.25-
Industries. (New Demand No. 19)
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Pemand
No.26

Demand
No.27

Demand
No.28

Demand
No.29

Demand
No.30

Demand
No.31

Demand
No.32

Demand
No.33

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

5~

to move that a sum not exceeding
3272,36,21,000/- for revenue expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the vear 2022-
23 in respect of charges under Demand No.26-
Mines & Geology. (New Demand No. 10)

to move that a sum not exceeding

33233,98,75,000/- for revenue expenditure and
310,01,00,000/~ for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.27-
Agriculture. (New Demand No. 10)

to move that a sum not exceeding
%916,95,00,000/- for revenue expenditure and
3160,00,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022~
23 in respect of charges under Demand No.28-
Animal Husbandry & Dairy Development,
(New Demand No. 10)

to move that a sum not exceeding
3200,55,45,000/- for revenue expenditure be
granted to the Goverpor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.29-
Fisheries. (New Demand No. 1)

to move that a sum not . exceeding
3807,04,83,000/- for revenue expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022.
23 in respect of charges under Demand No.30-
Forests & Wildlife. (New Demand No. 10)

to move that a sum not exceeding ¥22,69,26,000/-
for revenue expenditure be granted to the
Governor to defray charges that will come in the
course of payment for the year 2022-23 in respect
of charges under Demand No. 31- Ecology &
Environment. (New Demand No. 10)

to move that a sum not exceeding
34232,29.90,000/- for revenue expenditure and
%2600,20,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.32-
Rural and Community Development. (New
Demand No. 20}

fo move that a sum not exceeding
¥850,29,30,000/- for revenue expenditure and
3146,59,60,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.33-
Co-operation. (New Demand No. 11)
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Demand
No.34

Demand
Ne.35

Demand
No.36

Demand
No.37

Demand
No.38

Demand.

No.39

Demand
No.40

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

A MINISTER

-—-—'{m-—-
to move that a sum not exceeding
32591,70,61,000/- for revenue expenditure and
¥1137,11,00,000/- for capital expenditure be

granted to the Governor to defray charges that will'

come in the course of payment for the year 2022-
23 in respect of charges under Demand No.34-
Transport, (New Demand No. 17)

to move that a sum not exceeding ¥63,25,00,000/-

-for revenue expenditure and I125,05,00,000/-

for capital expenditure be granted to the
Governor to defray charges that will come in the
course of payment for the year 2022-23 in respect
of charges under Demand No.35-Tourism. (New
Demand No. 13)

to move that a sum not exceeding
36181,23,37,000/- for revenue expenditure and
%285,00,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022-
23 in respect of charges under Demand No.36-
Home. (New Demand No. 5)

to move that a sum not exceeding

113,38,90,000/- for revenue expenditure and
75,15,00,000/- for capital expenditure be granted
to the Governor to defray charges that will come
in the course of payment for the year 2022-23 in
respect of charges under Demand No.37-
Elections. (New Demand No.3) ‘

to move that a sum not exceeding
32277,06,50,000/- for revenue expenditure and
32299,32,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022~
23 in respect of charges under Demand No.38-
Public Health & Water Supply. (New Demand
No. 20)

to move that a. sum not exceeding
7383,28,67,000/- for revenue expenditure and
%41,00,00,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022~
23 in respect of charges under Demand No.39-
Information & Publicity. (New Demand No. 18)

to move that a sum not exceeding
Z6481,76,48,000/- for revenue expenditure and
7847,82,60,000/- for capital expenditure be
granted to the Governor to defray charges that will
come in the course of payment for the year 2022~
23 in respect of charges under Demand No.40-
Energy & Power. (New Demand No. 19)
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Demand AMINISTER to move that a sum not exceeding Budget Estimates
No.41 | 3109,87,05,000/- for revenue expenditure be 2022-23
‘ granted to the Governor to defray charges that will

come in the course of payment for the year 2022-

23 in respect of charges under Demand No.41-

Llectronics & IT, (New Demand No. 18)
Demand AMINISTER to. move that a sum not exceeding BudgetEstimates
No.42 <1009,43,03,000/- for revenue expenditure be 2022-23

granted to the Governor to defray charges that will

come in the course of payment for the year 2022-

23 in respect of charges under Demand No.42-

Administration of Justice. (New Demand No. 5)
Demand AMINISTER to move that a sum not exceeding DBudget Estimates
No.43 3313,25,90,000/- for revenue expenditure and 2022-23

7150,00,00,000/- for capital expenditure be

granted to the Governor to defray charges that will

come in the course of payment for the year 2022-

23 in respect of charges under Demand No.43-

Prisons. (New Demand No. 5) :
Demand A MINISTER o move that a sum not exceeding ¥36,55,41,500/- Budget Estimates
No.44 , for revenue expenditure and 31,50,00,000/- for 2022-23 -

~ capital expenditure be granted to the Governor to |

defray charges that will come in the course of

payment for the year 2022-23 in respect of

charges under Demand No.44-Printing &

Stationery, (New Demand No. 18)
Demand AMINISTER to wmove that a sum not exceeding Budget Estimates
No.45 7 1117,40,60,000/- for capital expenditure be 202223

granted to the Governor to defray charges that will

come in the course of payment for the year 2022-

23 in respect of charges wnder Demand No.45-

Loans & Advances by State Government, (New

Demand No.7)

V. PRESENTATION OF REPORT OF THE ASSEMBLY COMMITTEES.
1. THE CHAIRPERSON OF THE to present the Eighty Second Report of the Committee

COMMITTEE ON PUBLIC on Public Accounts for the year 2021-2022,
ACCOUNTS

2.  THE CHAIRPERSON OF THE to present the Sixty Eighth Report of the Committee on
COMMITTEE ON PUBLIC Public Undertakings for the year 2021-2022,
UNDERTAKINGS

3. THE CHAIRPERSON OF THE - to present the Forty Ninth Report of the Committee on
COMMITTEE ON ESTIMATES Estimates for the year 2021-2022.

4. THE CHAIRPERSON OF THE to present the Seventh Report of the Subject

SUBJECT COMMITTEE ON Committee on FBEducation, Technical Education,
EDUCATION, TECHNICAL Vocationa!l Education, Medical Education and
EDUCATION, VOCATIONAL Health Services for the year 2021-2022.
EDUCATION, MEDICAL

EDUCATION AND HEALTH

SERVICES

5.  THE CHAIRPERSON QF THE  to present the Eleventh Report of the Commitiee on
COMMITTEE ON PETITIONS Petitions for the year 2021-2022.



6. THE CHAIRPERSON OF THE

8

to present the Ninth Report of the Subject

SUBJECT COMMITTEE ON Committee on Public Health, Irrigation, Power and
PUBLIC HEALTH, Public Works (Buildings & Roads) for the year
IRRIGATION, POWER AND 2021-2022. ' .
PUBLIC WORKS (BUILDINGS
& ROADS)

7. THE CHAIRPERSON OF THE to present the Fifty First Report of the Committee on
COMMITTEE ON Government Assurances for the year 2021-2022,
GOVERNMENT ASSURANCES

VL. LEGISLATIVE BUSINESS,

(Bills for consideration and passing)

1. The Haryana Prohibition of
Change of Public Utilities Bill,
2022

2

The Haryana Fire and
Emergency Services Bill, 2022

3. The Haryana Kisan Kalyan
Pradhikaran { Amendment) Bill,
2622

4, The Haryana Mechanical
Vehicles (Levy of Tolls)
Amendment Bili, 2022

5. The Haryana Water Resources
{Conservation, Regulation and
Management) Authority
(Amendment) Bill, 2022

6. The Haryana Co-operative
Societies (Amendment) Bill,
2022

CHANDIGARH:
THE 17" MARCH, 2022.

A MINISTER  to move that the Haryana Prohibition of Change of
Public Utilities Bill be taken into consideration at
Once;

Also to move that the Bill be passed.

AMINISTER to move that the Haryana Fire and Emergency
Services Bill be taken into consideration at once; -

Also to move that the Bill be passed.

A MINISTER  to move that the Haryana Kisan Kalyan Pradhikaran
{(Amendment) Bill be taken into consideration at
once;

Also to move that the Bill be passed.

A MINISTER 1o move that the Haryana Mechanical Vehicles (Levy
of Tolls) Amendment Bill be taken into
consideration at once;

Also to move that the Bill be passed.

AMINISTER to move that the Haryana Water Resources
(Conservation, Regulation and Management)
Authority (Amendment) Bill be taken 1into
consideration at once;

~ Also to move that the Bill be passed.

AMINISTER to move that the Haryana Co-operative Societies
(Amendment) Bill be taken into comsideration at
once;

Also to move that the Bill be passed.

RAJENDER KUMAR NANDAL,
SECRETARY.
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